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qEF TREgH i ST A

TE faeell, 15 5, 2026

F3T. 3119(37).— TET THT ATe=w, 1956 (1956 F1 48) (& Toeh a18 3<% srterfa=y #gr
AT &) =t T 3T AT ITETT (1) T TS LTRAT T TTRT FLd g, g TLHTL, TH 910 § S g & TATT
o Frasttae yee o o, fw, fSeer |terd fGaor f= =T § *Ar @7 8, 967 39 759 | UAua-
1358 2T AT - Feamr @< & (AT, 0+000 & F.HT. 35+920) F THATH/ITAF/2 T ATE 0T 3T T
9TTe=¥ o TorT i % @< ¥, Tagr UHT i AS1d Fed &1 (a7 SaT =Tud F:dl 8;

FIs AR, ST I G § FaaE g, S ATAIH AT &T=T 39 T ITLTT (1) F T qars<h qars
F forw U of7 % START O TS § TH SATAHAT F TR A e ¥ T 7T F fiaw s w
T

T UHT ATTT AT AR/ ATAART ATwTT (Terea), e, Rer far &1 fofag =7 8
T STTORTT AT I ST FATT SATUI 37T TeH TTIERT TRl i GAATS HT STGHL T, AT T8 AT

4347 GI/2026 (1)
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& | g1 47 faret fafer sraamft g, o UHT at ot i A o TETG a°T UHT 0 6 S, IS we
B, T % THT ST HeTq VTSR SaeqT THEA, ST FIT ATTIAT 6T T 1L T SAEE L FT T

36 afarfaa & g 3w i ST (2) F el wearw arfeesRr gy R # enaer sifaw
g
TH ATARAAT F SAeqaid AT ATSAT I o TG AT AT AL TeqH TTIEHRTLT o Sh FIATAT § IqA=T
& SlIY 3T [Raas SARRAT T MLreAvT R ST 9ahaT gl
I
T Ta9T 1T & 47 el § tauH-135 fiST Awiw - Feramr g & (F.d1. 29+680 & f.#%. 30+620
S .61, 30+750 & .51, 35+920) T * U Tsi9 il ST ATAT HLAAT L TFAT HL=AAT Aigd qIH

=T "ferd fEewr
T T AT HET TST IECEIE I
aﬁ?ﬁ eI I # TR C\LEIREan I FT SR I FT SR
e (FT =) (FRT)
1 3 4 5 6
ATIF T TTH: AT
(79 T ATH: ST
1 11 TR T 0.2031 (FFAX) 0.2031
2 13 T EIEVACREARTAC Tl 0.059 (FFaY) 0.059
3 14 IBEil Fo 0.0502 (%47 ) 0.0502
4 15 st F/ e 0.1048 (zF7¥ ) 0.1048
5 17 st T 0.0023 (7)) 0.0023
6 19 IGEil i 0.0555 (ZFAY) 0.0555
7 20 IGEil i 0.0824 (TFAY) 0.0824
8 23 AT ElR/AREARTA 0.0016 (3%a% ) 0.0016
9 23/1 T ElR/AREARTA 0.0183 (g%a¥) 0.0183
10 23/1/3/1 EEL i 0.1881 (g%4¥) 0.1881
1 23/2 EEL i 0.0085 (g#a¥ ) 0.0085
12 23/3 AT iR/ ey fsfr 0.0715 (z4¥) 0.0715
13 47 fasfy o 0.0001 (zFa¥) 0.0001
14 48 sty o 0.0082 (zF4¥) 0.0082
15 49 EEL F 0.0419 (FFAY) 0.0419
16 50 st A/ e 0.0503 (FF4¥ ) 0.0503
17 51 EEL ElEl 0.2141 (F%4%) 0.2141
18 54 EEL i 0.5064 (3%47 ) 0.5064




[T &% 3(ii)]

HILT T TSIA . AHTYTL

e T ATH: FIRAT

19 10/2/1 EEL Fi 0.0042 (3%a7) 0.0042
20 10/2/3 EEL Fr 0.023 (BFaY) 0.023
21 1 [EEL FO/ STIETE 0.2044 (3%47) 0.2044
22 14 TR TTET 0.0218 (FFa%) 0.0218
23 15/1 T Fit/aes 0.1729 (FFa%) 0.1729
24 15/2 T o/ T=F 0.0677 (247 ) 0.0677
25 5 st W/ =TT 0.1283 (zF247) 0.1283
26 6 st T 0.0808 (zF2a7) 0.0808
27 62/11 BEil ElES 0.0008 (FFa% ) 0.0008
28 62/3/1 [REl T 0.0001 (zF2a7) 0.0001
29 62/3/3 [REl T 0.0143 (zF2a7) 0.0143
30 62/7 EEL Fir 0.0113 (3%a%) 0.0113
31 63 IGEil Fir 0.0441 (FFa%) 0.0441
32 63/1 T Tt/ a=+ 0.1154 (g4 ) 0.1154
33 63/2 [EEL Fir 0.0005 (3%a¥ ) 0.0005
34 64 TR AT 0.0185 (FFa%) 0.0185
35 7/1/3 [EEL Fir 0.0278 (3%a%) 0.0278
36 7/3/1 IBEil Fo 0.0148 (FF4Y) 0.0148
37 71312 IREL T 0.0141 (FFa7) 0.0141
38 71313 IBEil T 0.0175 (F%4% ) 0.0175
39 717 IGEil F 0.0441 (FFAY) 0.0441
40 8 Gl Ffor / TrEar 0.0453 (zF247) 0.0453
T T AT TS FeAT

41 10 IGEil i 0.0057 (ZFA%) 0.0057
42 14 EEL T/ SATAETIS 0.1531 (3%4%) 0.1531
43 16 EEL T/ SATIETIS 0.2501 (3%4% ) 0.2501
44 18 EEL FT/ SATAETIS 0.3449 (3747 ) 0.3449
45 21 EEL T/ SATIETAS 0.2526 (3%4% ) 0.2526
46 21/3 [GEL FO 0.0081 (F&=aY) 0.0081
47 22 EEL F 0.1562 (¥4 ) 0.1562
48 23 [RELl w/ 0.3669 (FFa7 ) 0.3669
49 23/1 IBEll F 0.0754 (FF4%) 0.0754
50 23/2 IGEL FO/ FATIETAE 0.0345 (z&a7) 0.0345
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51 23/4 IBEil FO 0.0071 (FFAX) 0.0071
52 23/5 EEL Fi 0.0068 (3Fa7 ) 0.0068
53 23/6 EEL FO/ STIETE 0.4218 (3%aY) 0.4218
54 23/7/3/1 [EEL Fr 0.0003 (3Fa%) 0.0003
55 4 IBEil Fr 0.0054 (FFa%) 0.0054
56 4/1 [EEL F 0.214 (BFaYT) 0.214
57 53 st W/ =TaETEE 0.2029 (zF2a7) 0.2029
T HT AR FAATL

58 118 T m/ 0.0048 (zF2a7) 0.0048
59 119 AT m/ 0.0938 (%77 ) 0.0938
60 120 IRELl w / 0.0288 (zF2a7) 0.0288
61 122 =it e/ =TaETEE 0.0083 (zF247) 0.0083
62 123/1/1/2 [REl e/ =TaETEE 0.0013 (zF2a7) 0.0013
63 123/1/2 [REl W/ =TaETEE 0.0195 (zF2a7) 0.0195
64 123/3 [REl W/ =TaETEE 0.0027 (zF2a7) 0.0027
65 125 EEL FO/ SATIETIS 0.0103 (3%a%) 0.0103
66 126 IGEil Fir 0.0175 (FFa%) 0.0175
67 149 EEL F0/ SATIETIS 0.0007 (3%4%) 0.0007
68 150 IGEL FO/ TS 0.017 (%47 0.017
69 150/3/1/1/1 EEL T/ SATIETAS 0.0078 (3%4% ) 0.0078
70 150/3/1/2/1 EEL T/ SATAETIS 0.0136 (3%a%) 0.0136
71 150/3/1/3/1 IBEil T/ =TT 0.0117 (F%a%) 0.0117
72 154 IBEil F 0.2915 (FFAY) 0.2915
73 157 AT i/ e 0.1181 (FFa7) 0.1181
74 158 IBEil F 0.0567 (ZF4Y) 0.0567
75 158/4/3 fasft T 0.0003 (zF2a7) 0.0003
76 159 fasft T 0.1683 (zF247) 0.1683
77 161 EEL ElEl 0.0209 (F%4% ) 0.0209
78 162/4 IGEL FO 0.0255 (ZFa%) 0.0255
79 162/5 IGEL FO 0.0583 (ZF=aY ) 0.0583
80 163/2 IGEL FO 0.0133 (FFeaT) 0.0133
81 164/1 [GEL FO 0.0324 (ZF=a%) 0.0324
82 164/2 IGEL FO 0.0091 (FFa7) 0.0091




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 5

83 164/3 IBEil FO 0.078 (F%a¥) 0.078
84 167 IGEil Fi 0.2034 (FFa%) 0.2034
85 170/1 EEL Fr 0.0179 (3%a%) 0.0179
86 170/2 [EEL Fr 0.0069 (3Fa7 ) 0.0069
87 189 T o/ T 0.0393 (3FaY) 0.0393
88 189/9 [EEL F 0.1232 (3%a%) 0.1232
89 209/1/6 st T 0.0889 (zF2a7) 0.0889
90 209/1/7/1 st T 0.0061 (zFa7) 0.0061
91 209/1/7/2 st T 0.0049 (zF2a7) 0.0049
92 209/1/7/3 [RELl T 0.0046 (zF2a7) 0.0046
93 209/1/714 [REl T 0.0014 (zF2a7) 0.0014
94 209/2 [REl T 0.0105 (zF2a7) 0.0105
95 209/4 [GEL T 0.062 (FA7) 0.062
96 210 IGEil Fir 0.2842 (ZFAY) 0.2842
97 211/1 EEL Fir 0.0387 (3%4%) 0.0387
98 211/2 [EEL Fir 0.0593 (3%4Y ) 0.0593
99 212/1 [EEL Fir 0.0989 (3FaY ) 0.0989
100 212/2 [EEL Fir 0.0909 (3Fa% ) 0.0909
101 213 IGEL FiO/ FATIETS 0.0327 (3Fa%) 0.0327
102 213/2 IBEil RIEEIPED 0.0102 (FFAY) 0.0102
103 214/1/1 IBEil T/ TS 0.0107 (F%4%) 0.0107
104 214/3 IBEll F 0.0051 (FFAY) 0.0051
105 217 Gl ki 0.1385 (%277 0.1385
RIERNRETEIEIIE

106 554 TR T 0.0195 (TFa%) 0.0195

Total|| 7.71180000000001

[®T. §. CE-ROBPL/30010/103/25-26/3A]
g srHaET, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 15th June, 2026

S.0. 3119(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for the
rehabilitation /upgradation/widening to 2 laning with paved shoulders of NH-135BD Stretch Sirmour - Kalwari Section
(Chainage km 0+000 to km 35+920) in the State of Madhya Pradesh., hereby declares its intention to acquire such land,
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Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, The Sub Divisional Magistrate
(Revenue), Teonthar, Rewa District, in writing and shall set out the grounds thereof and the Competent Authority shall
give the objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all
such objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order,
either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under this notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired with or without structure falling within the stretch of rehabilitation/
upgradation/widening to 2 laning with paved shoulders of NH-135BD Stretch Sirmour - Kalwari Section (Chainage
km 29+680 to km 30+620 and km 30+750 to km 35+920) in the State of Madhya Pradesh.

State: MADHYA PRADESH ||District: REWA |
SL. No. |[Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)
L 1| 2 L3 L4 | 5 | 6 |
|Taluk: Teonthar |
|Village: Dadh |
|1 ||1 1 ||Government ||Rasta || 0.2031 (Hectare )“ 0.203 1|
Agriculture/
2 13 Common Government/ 0.059 (Hectare ) 0.059
Private
13 |14 ||Private |Agriculture || 0.0502 (Hectare )| 0.0502]
4 15 Private Agriculturel 0.1048 (Hectare ) 0.1048
l5 17 ||Private |Agriculture || 0.0023 (Hectare )| 0.0023]
l6 19 ||Private |Agriculture || 0.0555 (Hectare )| 0.0555|
7 |20 ||Private |Agriculture || 0.0824 (Hectare )| 0.0824|
Agriculture/
8 23 Common Government/ 0.0016 (Hectare ) 0.0016
Private
Agriculture/
9 23/1 Common Government/ 0.0183 (Hectare ) 0.0183
Private
10 23/1/311 ||Private |Agriculture || 0.1881 (Hectare )| 0.1881]
11 2312 ||Private |Agriculture || 0.0085 (Hectare )| 0.0085|
Agriculture/
12 23/3 Common Government/ 0.0715 (Hectare ) 0.0715
Private
13 |47 ||Private ||Agriculture || 0.0001 (Hectare )|| 0.0001]
14 |l48 ||Private |Agriculture || 0.0082 (Hectare )|| 0.0082]
15 ll49 ||Private |Agriculture || 0.0419 (Hectare )| 0.0419]
16 50 Private ﬁfgggﬁ;f/ 0.0503 (Hectare ) 0.0503
17 |l51 ||Private |Agriculture || 0.2141 (Hectare )|| 0.2141]
|18 ||54 ||Private ||Agriculture || 0.5064 (Hectare )|| 0.5064|
|Village: Karahiya |




[T &% 3(ii)]

HILT T TSIA . AHTYTL

19 l10/2/1 ||Private |Agriculture || 0.0042 (Hectare )| 0.0042)|

120 [10/2/3 ||Private |Agriculture || 0.023 (Hectare )| 0.023]

21 11 Private Agriculture/ 0.2044 (Hectare ) 0.2044
Commercial

|22 ||14 ||Government ||Rasta || 0.0218 (Hectare )|| 0.0218|

23 15/1 Common ﬁ(g);iic“““re/ 0.1729 (Hectare ) 0.1729

24 15/2 Common Agriculture/ 0.0677 (Hectare ) 0.0677
Road

. Agriculture/

25 5 Private . 0.1283 (Hectare ) 0.1283
Commercial

|26 ”6 ||Private ||Agriculture ” 0.0808 (Hectare )“ 0.0808|

127 ll62/11 ||Private |Agriculture || 0.0008 (Hectare )| 0.0008)|

128 ll62/3/1 ||Private |Agriculture || 0.0001 (Hectare )| 0.0001]

129 ll62/3/3 ||Private |Agriculture || 0.0143 (Hectare )| 0.0143]

130 ll62/7 ||Private |Agriculture || 0.0113 (Hectare )| 0.0113)|

131 |l63 ||Private |Agriculture || 0.0441 (Hectare )| 0.0441]

32 63/1 Common ﬁg;idc‘ﬂmre/ 0.1154 (Hectare ) 0.1154

133 ll63/2 ||Private |Agriculture || 0.0005 (Hectare )| 0.0005|

[34 |l64 ||Government  |[Nala | 0.0185 (Hectare )| 0.0185]

135 7/1/3 ||Private |Agriculture || 0.0278 (Hectare )| 0.0278]

136 7311 ||Private |Agriculture || 0.0148 (Hectare )| 0.0148)|

|37 ||7/3/2 ||Private ||Agriculture || 0.0141 (Hectare )|| 0.0141|

138 7/3/3 ||Private |Agriculture || 0.0175 (Hectare )| 0.0175]

|39 ||7/7 ||Private ||Agriculture || 0.0441 (Hectare )|| 0.0441|

40 8 Common ﬁgri"“l“‘re/ 0.0453 (Hectare ) 0.0453

asta

|Village: Jamai Kala |

l41 |10 ||Private |Agriculture || 0.0057 (Hectare )| 0.0057|

42 14 Private Agriculture/ 0.1531 (Hectare ) 0.1531
Commercial

43 16 Private Agriculture/ 0.2501 (Hectare ) 0.2501
Commercial

44 18 Private Agriculture/ 0.3449 (Hectare ) 0.3449
Commercial

45 21 Private Agriculture/ 0.2526 (Hectare ) 0.2526
Commercial

l46 2173 ||Private |Agriculture || 0.0081 (Hectare )| 0.0081]|

l47 |22 ||Private |Agriculture || 0.1562 (Hectare )| 0.1562]
Agriculture/

48 23 Private Commercial/ 0.3669 (Hectare ) 0.3669
Residential

|49 ||23/1 ||Private ||Agriculture || 0.0754 (Hectare )|| 0.0754|

50 23/2 Private Agriculture/ 0.0345 (Hectare ) 0.0345
Commercial

|51 ||23/4 ||Private ||Agriculture || 0.0071 (Hectare )|| 0.0071|

52 |23/5 ||Private |Agriculture || 0.0068 (Hectare )| 0.0068|
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53 23/6 Private Agriculture/ 0.4218 (Hectare ) 0.4218
Commercial

|54 ||23/7/3/ 1 ||Private ||Agriculture || 0.0003 (Hectare )|| 0.0003|

|55 ”4 ||Private ||Agriculture ” 0.0054 (Hectare )“ 0.0054|

|56 ||4/1 ||Private ||Agriculture || 0.214 (Hectare )|| 0.214|

57 53 Private Agriculture/ 0.2029 (Hectare ) 0.2029
Commercial

|Village: Kalwari |
Agriculture/

58 118 Common Commercial/ 0.0048 (Hectare ) 0.0048
Government/
Private
Agriculture/

59 119 Common Commercial 0.0938 (Hectare ) 0.0938
Government/
Private
Agriculture/

60 120 Private Commercial/ 0.0288 (Hectare ) 0.0288
Residential

61 122 Private Agriculture/ 0.0083 (Hectare ) 0.0083
Commercial

62 123/1/1/2 Private Agriculture/ 0.0013 (Hectare ) 0.0013
Commercial

63 123/1/2 Private Agriculture/ 0.0195 (Hectare ) 0.0195
Commercial

64 123/3 Private Agriculture/ 0.0027 (Hectare ) 0.0027
Commercial

. Agriculture/

65 125 Private . 0.0103 (Hectare ) 0.0103
Commercial

66 126 ||Private |Agriculture || 0.0175 (Hectare )| 0.0175

67 149 Private Agriculture/ 0.0007 (Hectare ) 0.0007
Commercial

68 150 Private Agriculture/ 0.017 (Hectare ) 0.017
Commercial

69 150/3/1/1/1 Private Agriculture/ 0.0078 (Hectare ) 0.0078
Commercial

70 150/3/1/2/1 Private Agriculture/ 0.0136 (Hectare ) 0.0136
Commercial

71 150/3/1/3/1 Private Agriculture/ 0.0117 (Hectare ) 0.0117
Commercial

|72 ||154 ||Private ||Agriculture || 0.2915 (Hectare )|| 0.2915|

73 157 Common Agriculture/ 0.1181 (Hectare ) 0.1181
Road

|74 ||158 ||Private ||Agriculture || 0.0567 (Hectare )|| 0.0567|

75 ||158/4/3 ||Private |Agriculture || 0.0003 (Hectare )| 0.0003]

176 159 ||Private ||Agriculture || 0.1683 (Hectare )|| 0.1683]

[77 |l161 ||Private |Agriculture || 0.0209 (Hectare )| 0.0209)|

|78 ||162/4 ||Private ||Agriculture || 0.0255 (Hectare )|| 0.0255|

179 l162/5 ||Private |Agriculture || 0.0583 (Hectare )|| 0.0583]

80 1632 ||Private |Agriculture || 0.0133 (Hectare )| 0.0133|




[T &% 3(ii)]

HILT =T TSI AT
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81 ll164/1 ||Private |Agriculture || 0.0324 (Hectare )| 0.0324|
82 16412 ||Private |Agriculture || 0.0091 (Hectare )|| 0.0091]
|83 ”164/3 ||Private ||Agriculture ” 0.078 (Hectare )“ 0.078|
|84 167 ||Private |Agriculture || 0.2034 (Hectare )| 0.2034]
|85 ||170/1 ||Private ||Agriculture || 0.0179 (Hectare )|| 0.0179|
86 |[170/2 ||Private |Agriculture || 0.0069 (Hectare )| 0.0069)|
87 189 Common Agriculture/ 0.0393 (Hectare ) 0.0393
38 1899 ||Private |Agriculture || 0.1232 (Hectare )|| 0.1232]
89 |l209/1/6 ||Private |Agriculture || 0.0889 (Hectare )| 0.0889)]
90 1209/1/7/1 ||Private |Agriculture || 0.0061 (Hectare )| 0.0061]|
|91 ||209/ 1/7/2 ||Private ||Agriculture || 0.0049 (Hectare )|| 0.0049|
92 |209/1/7/3 ||Private |Agriculture || 0.0046 (Hectare )| 0.0046|
93 11209/1/7/4 ||Private |Agriculture || 0.0014 (Hectare )| 0.0014|
|94 ||209/2 ||Private ||Agriculture || 0.0105 (Hectare )|| 0.0105|
95 |209/4 ||Private |Agriculture || 0.062 (Hectare )| 0.062]
96 210 ||Private |[Agriculture || 0.2842 (Hectare )| 0.2842)
|97 ||21 1/1 ||Private ||Agriculture || 0.0387 (Hectare )|| 0.0387|
|98 2112 ||Private |Agriculture || 0.0593 (Hectare )| 0.0593]
99 l212/1 ||Private |Agriculture || 0.0989 (Hectare )| 0.0989)|
[100 21212 ||Private |Agriculture || 0.0909 (Hectare )| 0.0909)|
101 213 Private ’égric‘ﬂmr.e/ 0.0327 (Hectare ) 0.0327
ommercial
102 2132 ||Private |[Commercial || 0.0102 (Hectare )| 0.0102|
103 214/1/1 Private égf;;r‘l‘;‘(‘flz 0.0107 (Hectare ) 0.0107
[104 214/3 ||Private |Agriculture || 0.0051 (Hectare )| 0.0051|
Agriculture/
105 217 Common Commercial/ 0.1385 (Hectare ) 0.1385
Residential
[106 ||554 ||Government  |[Road | 0.0195 (Hectare )| 0.0195]
| Total|| 7.71180000000001]

[F. No. CE-ROBPL/30010/103/25-26/3A]
SHAIKH AMINKHAN, Director
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